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THE MINISTER QF STATE IN
THE MINISTRY OF TOURISM AND
CIVIL, AVIATION (DR. SAROJINI
MAHISHI): (a) Yes, Sir. These new
promotiona} fares ‘payable in foreign
~exchange will come into operation
‘from 1st September, 1974. They are
“U.S. $200/- for 15 days and U.S.
“$275/- for 21 days unrestrioted travel
on the domestic sector of Indian
.Airlines.

(b) It is yet too early to assess the
«extent of impact which this measure
-will have on tourist traffic {o India,
Tbut it is hoped that this measure
would stimulate the growth of tourist
itraffic.

(¢) A statement is laid on the table
~of the House.
See No. LT 8113/74]
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.Oral Answers:

Selling up of a Holding Company for
takingoveroldck@nﬂblsh
West Bengal

*190. SHRT TUNA ORAON: will
the Minister of COMMERCE be
pleased to state: :

(a) whether Government have
received a proposal from West Bengal
Government to start a holding com-
pany to focilities take-over of the sick
tea gardens in the Stat2; and

(b) if so the number of tea gardens
involved in this proposal?.

THE DEPUTY MINISTER IN. THE
MINISTRY OF COMMERCE (SHRI
A. C. GEORGE):" a) and (b). The
West Bengal Government had sent
a proposal in February 1973 for con-
ferring on them powers to take over
the management ot closeq and sick tea
gardens in order to secure their proper

management. The npumber of tea
gardens involved was not indicated
therein.
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SHRI A. C. GEORGE: As 1 said
earlier the West Bengal Government's
proposal is 1o tackle a situation of
quite a few sick and closed tea gardens
in that area, As per their sugges-
tion the re-examnination of the Tea Act
had to be done. We have appointed a
Task Force to go into it and the Report
of the Task Force is on hand and Gov-
ernment is studying that report. Re-
cently the West Bengal Government
suggested that a few tea gardens as an
expzrimental measure may Dbe taken
over under DIR and this matter is un-
der examination.
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Member will appreciate that itSwill
not be possible for me to give a
precise date in this regard. ‘Phere
are various problems. It is an agri-
cu'tural item ‘and a study in depth
has "t to be made covering various
aspeis- of the problem. We have to
see i-hether it is really feasible or
not. This has to be examined from
the angle of economic feasibility. All
these aspects are being looked into.

SHRI B. K. DASCHOWDHURY: In
view of the proposal sent by the
Government of West Bengal for a
holding company or the like for the
taking over of the sick and closed
tea gardens I woulq like to know
specifically from the Minister as to
‘what is the mind of the Government
Tegarding this aspect and further !
want to know whether it is a fact that
.Government will concede the handing
over of these sick and closed tea
gardens for the private management
and orivate tea plantation industria-
lists and those who have recently
formed a company for the purpose.

SHRI A. C. GEORGE: Let me make
it quite clear that the West Bengal
Government has not suggested any
holding company. The thinking of
the Ministry of Commerce and the
Government of India in the matter of
-examining the Task Force’s recom-
mendations is whether the Tea Act
or appropriate legislation should be
there incorporating provisions em-
powering Government to take over
management of sick tea gardens.
These vowers should be analogous to
those which are at vresent contained
in the Industries Development and
Rezulation Act, that is to say. acquir-
ing legal nowers to order investigation
into the working of tea gardens hav-
Ing factory of their own which is
considered sick in terms of the
criteria laid down etc, As I said the
feasibility and the economic viability,
all these aspects. have to be studied.

SHRI B. K. DASCHOWDHURY: 1
seek your protection. I asked whether
they will hand over to private manage-
ment, He has not answered.
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SHR] A. C. GEORGE: No such deci-
sion is made. ‘.

DR. SAROJINI MAHISHiI: Regard-
ing the number suspendedg I ~would
like to say that prior t6 lock out 3
were under suspension and thereafter
services of four are terminated and
this has no connection with ‘the lodk
out.
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WRITTEN ANSWERS TO QUESTIONS

Submission of a Memorandum by
Coffee Board Employees regarding cer-
tain anomalies in Pay Scales

*183. SHRT E. R. KRISHNAN: Wil
the Minister of COMMERCE be pleas-
ed to state:

(a) whether Emplovees’ Association
of Coffee Board have submitted a
memorandum to Government request-
ing for removal of certain anomalies
in the pay scales in implementing the
recommendations of Third Pay Com-
mission; and





